IN THE CENTRAL ADMINISTRATIVE TRIBUMAL, JAIPUR BENCH, JAIPUR,

Date of Decisions:s 24,1.1294,

OA 612/92

(A 206/87) .

AILANI TIRATH <.+ APPLICANT,
Vs.

UNION OF INDIA & ORS. ... RESPONDENIS.

CORAN:

HOMN'EBLE MR, JUSTICE D.L. MEHTA, VICE CHAIRMAN,
HON® BLE Mk. O.P, SHARMA, MEMBER (A). )

Fcr the Applicant «e« NONE.

For the Responients ... NONE,

PER HON' BLE MR, O.P, SHAEMA, MEMBER (A).

Applicant Ajlani Tirath has filed thie applization u/s 19
of the}Administrative Tribunakfkgiéying that the order dated
9.,1.8€6 impozing penalty of ceASure and the order dated 3,.11.£6
by the 2Appellate Aathority upholding the imposition of penalty
of censure miy he quashed.

2. An enqiiry unier Rule 14 of the °C5 (CCA) Rules was held
againSt the applicént on the basis of the charge-cheat dated
20,€.85. The Enquiry Officer held the applicant as not guilty
of the charges framed 2géinst him, The disciplinary ®uthority,
however, dicsagreed with the enquiry officegtﬁéld the charges
8gainst the applicant as proved, He thersupon imposed @ minor
renalty of censure on the applicanf. The applican% preferred an
appeal.against the iﬁposition of tﬁe cail penalty, which was
rejécted by the @nppellate aithority. The applicant's case is
thét the disciplindry authority wacs not justified in disagreeing
with the enquiry offi&gr and imposing the pendlty of censure on
him, |

3. anelis precent on behalf »>f the parties, W=z have care-
fully gone through the records, The disciplindyy aathority has
given ozt tha redsons for holding thdt the charges against the

applicant are proved, We find no readson to diszagree with the
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disciplinary duthority. The @ppellate a@uthority has also not
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ir any way erredtepholding the findings and the pendlty impoced
by ihe|ﬂisciplinary authority. The penzalty imposed iz only that
of censure which ic & minor pendlty =nd appears to be justified

in the circumstances of the case,

4, Since there is no merit in this applicatior, it is dismi-

csed with no order as to oosts,

(o.pr, salmqé) V. | A.L. / V/»‘/[{/{/

MEHTA )
MEMBER (&) VICE CHAIRMAN




